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Shri S. M. Banerjee
has referred to me also. I want to
explain that the Finance M nister
told me the facts that he had in his
department. I was going abroad and
1 had what foreign exchange was
given to me as a Member of Parlia-
ment. I said that I wanted to have
a medical check-up. Therefore some
increase of £ 10 or &£ 12 was made.
Now the reply of the Ministry is that
because I did not protest and did not
say that I wanted more, there was
no occasion that they should have
given me more. So the Finance M n-
ister conveyed to me that it was my
fault and if I had asked more I would
have been given more.

Mr, Speaker:

Shri Harl Vishnu Kamath: If you
had protested they would have given
more?

Mr. Speaker: That is what the
Finance Ministry said. I am only
explaining it. I have no grouse

or complaint in that matter.

ANNUAL REPORT OF SaLar JuneG
Museum Boarp, HYDERABAD

The Deputy Minister in the Minis-
try of [Education (Shri Bhakt
Darshan): Sir, 1 beg to lay on the
Table a copy of the Annual Report of
the Salar Jung Museum Board,
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Hyderabad for the year 1964-65, alonﬁ
with the Audited Accounts. [Placed
in Library. See No, LT-6385/€6].

NOTIFICATIONS UNDER PERSONAL INJU-

RIES (COMPENSATION INSURANCE) AcT

AND ANNUAL REPORT OF EMPLOYEES"
StATE INSURANCE CORPORATION

The Deputy Minister in the Minis-
try of Labour, Employment and
Rehabilitation (Shri Shahnawaz
Khan): I beg to lay on the Table—

(1) A copy each of the following
Notifications under s2ction 24
of the Personal Injuries
(Compensa.ion Insurance Act,
1963:

(i) The Personal Injuries
(Compensation Insuraace)
Second Amendment Sche-
me, 1966 published in Noti-
fication. No. SO 1120 in
Gazeotte of India dated the
9th April, 1966.

¢ii) The  Personal Injuries
(Compensation Insurance)
Second Amendment Rules,
1866 published in Notifica-
tion No. SO 1121 in
Gazette of India dated the
9th Apri], 1966.

[Placed in Library. See No. LT-
€086/66].

¢2) A copy of the Annual Report
of thsz Employees’ State
Insurance Corporation for the
year 1964-65, under section 36

of the Employces’ State
Insurance Act, 1948. [Placed
in Library. See No. LT-
6087/66].

1249} hrs,

COMMITTEE ON PUBLIC
UNDERTAKINGS
TWENTY-EIGETH AND TWENTY-NINTR
ReporT

Shri D, N. Tiwary (Gopalganj): I
beg to present the following Reports





